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No. L -1/268/2022-CERC                                       Date: 30th December, 2025 

 

PUBLIC NOTICE 

Subject: Extension of due date for submission of comments/ 

suggestions/objections and rescheduling of public hearing on Draft 

Central Electricity Regulatory Commission (Terms and Conditions 

of Tariff) (Second Amendment) Regulations, 2025.  

 The comments/suggestions/objections were solicited from the stakeholders on 

the Draft Central Electricity Regulatory Commission (Terms and Conditions of Tariff) 

(Second Amendment) Regulations, 2025 by 30th December 2025, and a public hearing 

in this regard was scheduled on 2nd January 2026.  

2.  Considering the request received from the stakeholders, the last date for submission 

of comments/suggestions/objections is now extended till 15th January 2026, and a public 

hearing in this regard will now be scheduled thereafter. Notice for public hearing will 

be issued separately.    

3. The comments/ suggestions/ objections may be sent (3 hard copies + soft copy) to 

the Secretary, Central Electricity Regulatory Commission, 7th Floor, Tower B, World 

Trade Centre, Nauroji Nagar, New Delhi- 110029 or mailed to secy@cercind.gov.in   

and mmchaudhari@cercind.gov.in. 

Sd/- 

 (Harpreet Singh Pruthi)   

Secretary, CERC 

 

 
Note: The comments/suggestions/objections shall be uploaded through the SAUDAMINI 

Portal for registered users after login and clicking: e-Regulation link on the e-filing Home Page. 

For more details or technical queries, contact e-Court Helpdesk at 011-20904365 extn. 260, or 

+91 7042604928. 
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